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1 Shri Karni Singbji: 
1 Shri P. R. Chakraverti: 

I Sh:i Himatsingka: 
I 
Shri Rameshwar Tantia: 
Shri s. N. Chaturvedi: 
Shri Raghunath Singh: 
Shri Sarjoo Pandey: 
I Shri P. Venkatasubbaiah: 

I Shri Tan Singh: Shri Mohammad Elias: 
Shri R. Barna: 
L Shri C. K. Bhattacharyya: 

Will the Minister of Industry and 
Supply be pleased to state: 

(a) whether Government have 
held further negotiations with the 
representatives of foreign firms who 
have offered to collaborate in the 
production of small cars in the 
~  

(b) whether any agreement has 
been signed with any firm; and 

(c) if so, the details thereof and 
the s:eps taken so far in that con-
nection? 

The Deputy Minister In the Minis-
try of Industrv and SuPply (Shrl 
Bibudhendra Misra): (a) Government 
are still awaiting detailed proposals 
from the interested parties. The stage, 
for holding negotiations has not yet 
come. 

(b) No, Sir. 

(c) Does not arise. 

Khetri Copper Mines 

r Shri P. R. ChakraveI1i: 
Shri P. C. Borooah: 
Shri Wariar: 
Shri Vasudevan Nair: 
Shri Prabhat Kar: 
Shri Surendra Pal Singh: 
Shri R. S. Pandey: 
Shrl Yashpal Singh: 
Shri D. C. Sharma: 
Sh:i Vishwa Natb Pandey: 

26 ~ Shri Bibhuti Mishra: 
I Shri Subodh Hansda: 

I 
Shrl S. C. Samanta: 
Shri Jndrajit Gupta: 
Sh!i P. Venkatasubbaiah: 
Shri Ravindra Varma: l Shri Karnl Singbji: Shrimati Renuka Barkataki: 
Shri Naval Prabhakar: 
Shri dimatsingka: , 

Will the Minister of Steel and 
Mines be pleased to state: 

(a) whether an agreement has 
been" reached with the French Con-
sortium for collaboration in the Khe-
tri Copper mines project in Rajas-
than; 

(b) if so, the salient features 
thereof; 

(c) whether a firm of ~  ex-
perts had prepared a Project Rer,ort; 
and 

(d) if so, whether the French 
consortium is exp£?cted to work 
generally On the basis of the Fin-
nish Report? 

The I\linister of Steel and Mines 
(Shri Sanjiva Reddy): (a) Yes Sir, 
an agreement for financial and techni_ 
cal assistance for daveloping Khetri 
Copper mines has ~  signed with 
a group of French Companies includ-
ing Messrs. Venot and Messrs. ENSA 
Company. France by National Mineral 
Development Corporation. 

(b) A statement giving the details 
Is placed on the Tab]2-of the House. 

STATEMENT 

The salient fea lures of the agree-
ment are:-

(j) The French Group will act alt 
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Engineer Exp'erts and advisers 
in respect of the Khetri Cop-
per Proj eet. 

(ii) The French Group will pro-
vide the necessary plant and 
machinery to equip the mine 
and to Process the ore and 
furnish designs, drawings 
specifications of the mine, 
concentrator, smelter (except 
Flesh Process) and refinery 
and also layout of a sulphu-
~ acid and ferlilizer plant. 

(iii) The entire foreign exchange 
requirement of the project in-
cluding dzsign charges, c:st of 
the equipment and charges for 
deputing foreign technical 
personnel to India, will be met 
by the French Group from out 
of the Consortium Credit. 

(iv) In case the bids of the French 
Group for at least 85 per cent 
of the imported equipment are 
accepted, the charges stipu-
lated by the French Group 
(Rs. 7'28 lakhs) various items 
of work viz. for geological 
studizs concerning the mine, 
preparatbn of tender specifi-
£ations, evaluation of bids etc. 
will be vaived. 

(v) In the event of the French bid 
not being accepted, it would 
be ~  to the Corporation to 
procure the equipment from 
any other country according 
to the design and specifica-
tion prescribed by the 
Fren:h engineers. 

(vi) In designing the project maxi-
mum amount of plant and 
equipment of indigenous 
manufacture and available in 
India would be used. 

(c) & (d). The project report WaS 
prepared by M!s Western Knap Engi-
neering Company who arz at present 
the comultants of NDMC. But in res-
pect of the Flash smelting process 
which is being adop'ed, the World 
patent rights are held by the Finish 
Firm, Mis Outokumpu Helsinki. The 

Corporation proposes to purchase the 
flash smelting process from the Fin-
nish Credit. The French group wi!.t 
however remain responsible for the 
supervision, erection and cO-ordina-
tion in respect of thz plant as a whole. 

New Mineral Projects 

r Shri R. S. Pandey: 
I Shri D. C. Sharma: 
Shri Yashpal Singh: 
Shri Rameshwar Tantia: 
Shri Potlekkatt: 

~  A. V. Raghavan: 
Shri Kappen: 
Shri Visnwa Nath Pandey: 
Shri Kindar Lal: 

e

268'1 Shri P. Venkatasnbbaiah:, Shri Ravindra Varma: 
Shri Ram Harkh Yadav:. 

I Shri Sham Lal Saraf: Maharajknmar Vijaya 

I Ananda: . ".'-:-
Shri Bagri: 
Shri R. Barna: 
I Shri Kanakasabai: 
L Shri Mohammed Koya: 

Will the Minister of Steel 
Mines be pleased to state: 

an/l 

(a) whether Government have 
under consideration any scheme to 
start preliminary surveys to determine 
the feasibility of setting up ldne' 
mineral projects in the country to, 
meet the requirements during the 
Fourth Plan period; and 

(b) if so, whether any decision has 
been taken in this regard? 

The Minister of Steel and Mines 
(Shri Sanjiva Reddy): (a) and (b). 
A number of feasibility studies have 
been undertaken and a statement 
giving information regarding them Is 
placed on the Table of the Hotl.5e. 
[Placed in Library. See No. LT-4657/ 
65]. 

Recovery of ~ from a Kanpur 
Firm 

791 J Shri Ram Harkh Yadav: 
. L Shri Vishwa Nath Pandey: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact thut a truck 




